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Re Geetha d/e Raman Nair
Cheendani Heuse,vattapparambu P.0.
Kurumassery (via),Alwaye Postal Divisien Applicant
By Advecate P.S. Biju

VSe

le Senior Supdt. ef Pest Offices
~ Alwaye Pestal Divisien,Alwaye

2. The Empleyment Offic er,
~ Alwaye Eppleymen t Bxchange, Alwaye Respemnd ents

By C» Kechunni Nair, 3CGSC
© QRDER

N. DHARMADAN

Applicant whe is weking as previsienal Eﬁgpm,
Vattapparambu Pest Office filed this applicatien mainly fer
a directien te censider her along wiih ethers in the
regular selectien te the pest.

2 . At the time when the case was admitted, we
passed an interim e rder dated 26.2.93 dimcting the
respondents te cersider the applicant previsionally in‘the
regularAselectian.subﬁntto the outceme of the original
application.

3. ~ Teday, when the case“was-taken up for final
héaring, les rned counsel fer applicant submitted that
even theugh applicant was alse coensidered in the regular
selection, seme ether candidate was selected for‘
appeintment and the applicatien can be clesed reserving
the right ef the applicant te challenge the appeintment

of the selected candidate.
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4. We rece&rd the aferesaid submissisn and clese

the applicatien reserving the right eof the applicant te

Achallen'gej the appoihtment of the regyularly selected

candidate 1if she is so advised. ,

Se There shall be ne order as te cas tse.
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